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Shrimati Chandrasekhar: Theve is a
proposal to amalgamate the three
tiomceeopathic colleges in Calcutta into
one College where th can give
Degree courses in omeeopathic
medicine.

Shrl S. C. Samania: May I know
why the recommendations of the
‘Homameopathic Enquiry Committee for
the consideration of the State Govern-
ments were issued earlier and why
they were not issued simultaneously to
the Medical Council of [andia so that
their recommendations also would
have come to the Ministry earlier and
‘Government would nave been able to
take a decision in the matter?

Shrimati Chandrasekhar: There was
a Committee formed. The Memberg of
the homeopathic profession were
called in December 1852. There was
a meeting also of the Indian Medical
Council and they were asked to submit
a scheme. They have not yet submit-
ted. As soon as a scheme is submitted,
we will consider all the proposals.

Sardar A, §. Baigal: Will the Gov-
ernment consider the advisability of
having representafives of homeo-
pathy In the Medical Council organi-
sations?

Shrimati Chandrasekhar:
matter of suggestion.

It is a

Shri §, C. Samaula: May [ know
whether there is any truth in the alle-
gation that the Ministry being manned

y Allopaths, this c~ase is not being
.considered favourably?

Shrimati Chandrusekhar:

No, Sir,
that is pot a fact at all,

GAMMA GLOBULIN

*1886. Bardar A. 8, Salgal: (a) Wil
the Minister of Health he pleased to
:state whether “Gamma Globulin”, the
component of human blood which
fights infantile lysis and measles
can be used against small pox as it ir
antidote against small pox in India?

(b) Is it a fact that special “Gamna
Globulin”, called “hyperimmupe
serum” was used In lndia by Dr.
C. Henry Kampe of the Unlversity of
California Medical School?

(¢) Is it a fact that some of the
serum was administered to the le
in New Delhi and they were with
small pox?

The Deputy Minister

of Health
(Shrimati Chaadrasekhar): (a) The
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use of Gamma Globulin prepared from
the blood of persons who have suffered
from measles is an accepted therapeu-
tic measure for the treatment of
measles. It cannot be used in the
treatment of smail-pox. Only such
Gamma Globulin as has been prepared
from the blood of those who Lave
suffered from small-pox can be used
in the treatment of :mall-pox. So far
there is no evidence that it is an anti-
dote against small-pox,

(b) Yes.
(c) No. The scrum was administer-

ed to some patients suffering from
small-pox.

wTae W S ¥ arerr Gfa

*peeo st fugfa fas: sar
wie aay gfw w47 qg cao A IO
w4 5

(%) wras # &f & for I
fagre & arqarg af dfg & gor &
war wqrdr Afa ¥ g9 frawag §
a afs § & wr-—wr fawrEd
L

(=) war wewTe frael ®y It
Tz [ ¥ fog darc 3, fe fie
st Ofr & @R A &t &
smawaw gt € AW

(7) w&r FTER IR0 @S A0
QA qery Afa & g F g
o sg fr 1€ ¢, A afx 7 of
& @ oo faet fieadt ?

The Mimister of Agriculture (Dr.

(a) The special
features of the improved method
which has come to be known as the
Japanese method are:—

(i) Raised seedbeds for growing
seedlings in the nursery,
(ii) Low seed rate for the nursery,

(iii) Heavy :nanur of the crop in
the nursery and later the fleld;

" {f;” Transplantation in rows in the
eld;
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(v) Transplanting 4 to 3 seedlings
per bunch, and

(vi) Interculturing ia rice fields and
‘weeding.

(b) Yes. All State Governments
have been requested w estiaiale their
requirements of fertilisers in connec-
tion with the campaign on Japanese
method and the Government of India
have agreed to make evailable the re-
‘quired yuantity of ferlilisers to them.

(c) On propaganda and publicity a
sum of Rs, 29.448/7/- has been paid
‘to date. Expenditure was not sanc-
tioned on State-wise Lasis.
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Dr. P. 8. Deslinukh: May I draw
the hon. Member's ritention to the
pamphlets we have published? I think

he will find complete information
‘there.
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Dr. P. S. Deshmukh: I haven't fol-
lowed the whole question, Sir, 1If it is
the contention of my hon. friend that
‘we are doing the paddy cultivation in
the best possible way. I would like to
submit that there should have been no
deficilency in rice if we were doing it

properly. I think there ume delinite
advantages in the Japanese method.

Shri Bibhuti Mishra rose—

Mr. Deputy-Speaker: No. Mr. 5. N.
Das.
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Shri S. N. Das: \May I know whether
the cost of cultivation of paddy per
acre by the Japanese method has been
calculated? How does it compare with
the cost of production by the Indian
method?

Dr. P, S. Deshmukh: I would very
respectfully like to submit, Sir, that it
does not seem that hon, Members have
cared to go through the inforination al-
ready supplied. Very detailed infor-
mation on this point has lready been
supplied to the House.

Shri S. N. Das; ! wanted to know
how the cost of cuitivation by the
Japanese method compares with the
cost of the indian cultivation.

Dr, P. S, Deshmukh: The cost is
rlnore but the benefit is also very much
arger.

Shri Altekar: May I know what ar-
rangements are made by the Govern-
ment to give instructions to the pea-
sants in respect ¢f this Japanese
method of rice cultivation?

Dr. P. 5. Deshmukh: Thousands, if
not lalchs, of demonstintions have been
given all over the country so far as
this method is concerned.
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Shri T, K. Chaudhurl: May I know,
Sir, what is the cost per maund of
paddy produced by the Japanese
method and the cost per maund ﬂ'o-
duced by the Indian method? as
there been any comparison made?

Dr. P. 8. Deslunukh: If my trlorﬂ
wants to know so far as the produce
concerned, per maund il would cost far
less in the case of the Japanese method
than in the ase of the ordinary
method. £

Shri Jasani: May I know whether
any arrangement has been made for
the manufacture of implements re-
quired for this method of cultivation?

Dr. P. 8. Deshmukh: Ste smbehg
taken to manufacture and supply,
course, on an exper:mental bnaEp at the
present moment, ¢f certain implements
which are considered useful for the
implementation of this method
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yields a produce of 60 maunds per acre,
has also been employed?]
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Shri Bansal: The hon. Minister just
now said that the cost of the Japanese
method would be far less than the
Indian method. What is the percentage
of this difference?

Dr. P. S. Deshmukh: My hon. friend
did not care to listen to the question
or the answer carefully. I said per
maund cost so iar as the production is
concerned, The production scvorving
to the Japanese method has varied
from 6,000 lbs. 10 about 11/12,000 lbs.
Now, if you compare the cust per
maund of yield of paddy in the two
cases, the cost is less.

Shri Bansal: The gquestion was:
“What is the cost per maund of produc-
tion of rice?” He said it would be far
less. I want to know the percentage
of that *less".

Dr. P. 8. Deshmukh: The question
definitely was regarding the cost per
maund of yield.

Mr. Deputy-Speaker: Yield. That is
what I thought. Enough of rice.

Next question.

KHOWAI-KALYANPUR AND KALYANPUR-
TELIAMURA ROADS

+*1888. Shrl Dasaratha Deb: Will the
Minister of Transport be pleased to
state:

(a) whether lunds of a large num-
ber of peasanfs have been either re-
qQuisitioned by Government in con-
structing the Khowai-Kalyanpur and
Kalyanpur-Teliamura Roads (Tripura);
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(b) it so, whether Government
would grant compensation to all whose:
lands have been artected?

The Parliamentiary Sccretary to the
Minister of Railways and Transport
(Shri Shahnawaz Khan): (a) Lands of
302 peasants for Khowai-Kalyanpur:
road and of 42 peasants for Kalayan-
Egr—Teliamura road have bcen acquir-

(b) Yes, as soon as possible,

Shri Dasaratha Deb: What is the
maximum and minimum amount that
is to be given to the peasants concern--
ed as compensation per acre?

Shri Shahnawaz Khan: The amount
of compensation 1o be poid to the
peasants is determined by the Land
Acquisition Officer,

EKumari Annie Mascarene: May I
know whether Gnvernment proposes to-
give these people substitute land else~
where?

Shri Shahnawaz Khan: No. Sir.

Shri Biren Duit: Is it a fact that in
respect of tre land taken over su far
in Tripura for road construction no-
compansation has yet been paid, and is.
it also the case for the Assam-Agar--
tala Road or any other road?.

Shri Shahnawaz Khan: The question:
reluted to a different road., and not to
the As.am-Agartqla Road.

Shri K. K. Basu: May we know how
long the Land Acquisition Officer will
take to determine the compensation
that is to be given to these peasants?
Is there any time limit 4xed by the
Government?

Shri Shahnawaz Khan: There is no-
time limit fixed. .t dep2nds on a num-
ber of factors.

The Deputy Minister of Railways.
and Transport (Shri Alagesan). These-
lands were iaken possession of only at
the end of 1952, and it is rather too-
soon.

OBILE MEDICAL UNITS IN TRIPURA

*1889. Shri Dasaratha Deb: Will the
Minister of Health be pleased to state:

(a) whether any mobile medical
unit has been arranged in Tripura for
preventing epidemic in rural areas dur--
ing the current year;

(b) if so, how many of such units
and in which area or areas such units.
wre operating, and

(c) if not, whether Government pro-
pose to introduce sucn units in the-
near future?





